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Mr. Speaker and Honourable Members,

1.

| am happy to be back with you in this august House on
the opening day of the 14th Session of the 15th Punjab
Vidhan Sabha. We met a year before amid celebrations on
the occasion of the 550th Prakash Purab of Sri Guru Nanak
Dev Ji and the 150th Birth Anniversary of the Father of the
Nation, Mahatma Gandhi Ji. We also remembered our
freedom fighters by commemorating the Centenary of the
Jallianwala Bagh Massacre. My Government organized
befitting functions to celebrate these events with extensive
participation of people. We had also planned befitting
celebrations for the 350th Birth Anniversary celebrations
of the great Sikh warrior Baba Banda Singh Bahadur Ji, the
Birth Centenary of Acharya Shri Mahapragya — 10th Head
of Shwetambar Tera Panth and the 750th Birth Anniversary
of Bhagat Namdev ji, but the year 2020 has been unusual
and difficult.

The 400th Prakash Purab of "Hind Di Chadar" Guru Tegh
Bahadur ji will however be celebrated on 1st May this year.
The Government will pay a befitting tribute to the great
Guru, who embodied the true spirit of secularism, by
organising a grand event at Sri Anandpur Sahib. Thereafter,
year-long celebrations, with due adherence to Covid
precautions, shall commence, which will conclude on the
Gurpurab next year.
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Dear Members, you are all aware that the devastation
caused by the pandemic Covid-19 and, thereafter the
agitation against three new Farm Laws enacted by the
Government of india led to quite an unprecedented
situation in the State. The crisis emanating from the
pandemic caused by Covid-19 was unknown and
unforeseen. However, my Government has shown the
requisite resilience and determination to deal with it
effectively. Punjab was the first State in the country to
enforce curfew alongside the lockdown in March 2020 in
order to contain the spread of the deadly Coronavirus. My
Government was always nimble and proactive in imposing
lockdown as well as relaxing it, as the ground situation
changed. As a result, the state constantly had one of the
lowest number of cases amongst all states in India.

However, the common man was adversely impacted, and
trade, business, and industry were almost devastated due
to the complete shutdown. Anticipating difficulties of the
common man in these trying circumstances, my Government
launched four dedicated 24-hour helplines to cater to the
distress of people for health and medical issues, rations,
food, and movement of migrant workers. Over 24 lakh
grievances received from the common man through these
helplines were addressed effectively during the period of
lockdown and curfew.






